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Block/closure of jute mills in West Bengal

335. SHRI CHITTA BASU:

SHRIMATI GEETA
MUKHERIJEE:

SHRI INDRAIJIT GUPTA:
SHRI P. K. KODIYAN:

Will the Minister of COMMERCE be
pleased to state:

(a) whether Government are aware that
the Indian Jute Mills Association comtem-
plate to impose block/closure of jute mills
in West Bengal; and

(b) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) Yes, Sir; a delega-
tion of IJMA is reported (o have met the
West Bengal State Labour Minister in this
conneciion. The State Governmemt has
not formally communicated their reaction
to the Central Government. However,
the industrv has not submitted a formal
proposal for blook closure of jute mills in
certain specified period so far.

(b) In the year of Productivity, Gov-
ernment do mot view with favour the idea
of block closure of jute mills in certain
specified period.

Suggestion for conference of Chief
Ministers regarding overdrafts by
States and inflation

336. SHRI CHITTA BASU: Will the
Minister of FINANCE be pleased to state:

(a) whether the Chief Minister of
West Bengal recently suggested for a
Conferemce of Chief Ministers to consider
the issue of ovedrafts taken by the States
and also to evolve meausres to control
inflation; and

(b) if so, the reaction of Government
thereto?
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THE MINISTER OF FINANCE (SHRL
PRANAB MUKHERJEE): (a) The Union.
Finance Minister had u meeting with the
Chief Minister of West Bemgal on 8th:
June 1982 regarding the State’s continuing
and large overdrafts on the Reserve Bank
of India. At this meeting, Chief Minister,
West Bengal suggested that a conference
of Chief Ministers should be convened to
consider the problem of overdrafts by

States and the effect of inflatfon of State’s
finances

(b) The Government of India has,
however, no proposal at present to con-
vene such a Conference Fimance Minister,
howevcr’ discussed with a number of
Chief Ministers including Chief Minister,
West Bengal regarding the problem of

overdrafts before the decision on it was
announced.

Rates of Interests charged by Reserve Bauk
of India from Scheduled Banks and
Co-operative Banks

337. SHRI UTTAM RATHOD: Will
the Minister of FINANCE be pleased to
state:

(a) what is the rate of interest charged
by the Reserve Bank of India on advances
(1) to scheduled banks and (2) to co-
operative banks; and

(b) if there is any difference in the
above rates, the reasons for the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY): (a) The rates
of interest being presently charged by the
Reserve Bank on advances to scheduled
commercial banks and co-operative banks
are given in Annexure.

(b) Rates of interest charged by. the
Reserve Bank vary in accordance with
purposes for which advances are made.
While concessional rates of interest below
bank rate are charged for production pur-
poses with a view to boosting up produc-
tion in the agricultural/small sclae indus-
try sector, etc, the rates charged for other
activities which. are commercial in nature
are at bank rate, or above bank rate.





